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Top Excutive of Public Secto Under-
takings 

2839. SHRI ANANDA PATH K : 
Will the Minister of FINANCE b 
plea ed to state : 

(a) whether it is a fact that about 
60 per cent of 200 top ex cutives of 
public sector corporations are to retire 
in the next 3 LO 5 years ; 

(b) if so, details of Government' 
personnel policy in this matt r; and 

(0) if no policy framed so far by 
what time said policy i going to b 
framed details thereof 1 

THE MINISTER OF ST ATE 
IN THE . MIN I STR Y OF FI A CE 
(SHRI PATIABHI RAMA R 0): 
(a) Of the existing full-time in umbent. 
of the p sts of Chief Ex cutives nnd 
Functional Dircctors of Central public 
enterprise ~ nearly 60% are expected to 
vacate their po ts in the next five year 
either on reaching the age of uperan-
nuation or c mpletion of their tenu re or 
deputation. 

(b) and (c) Thc Bureau of Publ ic 
Enterpri es had organised an Advanced 
Management Programme to improve 
the managerial capabilities of the 
existing manager of public enterpri e 
to facilitate mooth succession in top 
posts. Such programmes are being 
organised on a continuing basis. 
Suitable advance action is also being 
taken to see that the appointment of a 
successor in a Board·level vacancy in 
Central public enterprises is made 
before it arises as far as possible. 

Po litician as Part Time Chairman and 
Board of Directors of Public 

Sector Undertaking 

2840, SHRI HANNAN MOLLAH : 
SHRI KRISHNA CHANDRA 

HALDER 

Will the Minister f FINANC ~ 
be pleased to state : 

(a) whether the taoding C mroiltc 
f Pllblic Entl.rpri'e i ' ppo'ed to lh 

app intm nt of politicians ~ part tim 
Cho.i:ml:J. a:ld BO:lrd of D': C~O;:i of 
public octor corporations; 

(b) if , whether Government 
have any intention to honour the 
judici us plOt n of the tanding 

ommittee of Public nterpri e 

(c) if 0, by what time it i going 
to b implemented; and 

(d) if not, the reus · n for th ame? 

THE MINI TER OF 
IN THE MI I TRY OF FI 
(SHRI P TTABHI RAM 
a) Presum bly the H n hIe emb r 

have in mind the t~mding Conferenc 
f Public Enterpri.:. . N such 

recommcnd..l tion has been m d by the 
Standing Conference of Public E ter-
pri es (SCOPE) 

(b) t (d) D not ari e. 

IA Officer not to be ppo inted a 
bier E ccutiv of Public ector 

oderta in 

2841. SHR( ARUN KUMAR 
NEHRU: Will th Mini t r of 
FINANCE be plea ed to tate: 

(a) whether Government have 
taken a deci ion that officer belonging 
to All India Services such as lAS may 
not become Chief xecutives of Public 
Sector Undertaking ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE 
IN THE MI ISTR Y 0 FIN NCE 
(SHRI PATTABHI RAMA RAO): 
(a) and (b) Oov.:rnment have recently 
decided that office rs from Govenment 
including those from the lAS should 
normally be c nsidcTcd for variou po ts, 
including hi f xecutivc in Central 
public c. tcrpris s only on absorption 
basis. 




